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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A NO. 1277 OF 2024

IN THE MATTER OF:

VARUN GULATI ...APPLICANT
Versus

CPCB & ORS ...RESPONDENTS

REJOINDER ON BEHALF OF THE APPLICANT TO

THE INSPECTION REPORT FILED BY JOINT
COMMITTEE DATED 21.02.2025

MOST RESPECTFULLY SHOWETH:

1. That the above captioned original application is
pending for adjudication before this Honourable
Tribunal and is coming up for hearing on

02.05.2025.

2. That the inspection report filed on behalf of the
joint committee dated 21.02.2025 before this
Honourable Tribunal is hereby contested as it is a
totally vague and misleading report, and does not
reflects the ground reality prevalent in Village

Gamri, East Delhi. The joint committee report fails
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to take into consideration the rampant and
continuing pollution caused by the illegal
industrial units operating in residential non-

conforming areas.

3. That the applicant humbly submits that contrary
to the findings of the inspection report, a large
number of polluting units are still operating
openly in the residential areas of Village Gamri, in
violation of environmental norms and regulations.
These units are involved in illegal polluting
activities which generate hazardous emissions,

severely affecting the health of residents.

4. That it is worth mentioning here that prior to the
inspection whenever being carried out by the
Joint Committee, the local officials of the
Municipal Corporation of Delhi (MCD) already
inform the unit owners in advance about the
proposed visit. As a result, the unit owners

temporarily shut down their operations/ units,
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lock their premises and vacate the area, thereby
misleading the inspection team. This practice is
routine and has led to a situation where during
most inspections, units are either found locked or
vacant. And afterwards when the inspections are
over, the units re- starts their operations, and

thus they are not traced.

5. That moreover several polluting units, after

knowing about the ongoing inspections, shift their
units to new locations within the same vicinity of
Village Gamri. Several times, the applicant
approached the MCD to let them know about the
new locations where those units gets shifted to
get them inspected, but the MCD officials
arbitrarily refuse to inspect those units, stating
that they will only inspect those units that have
been arrayed as respondents in the current
proceedings. This practice continues even after

the specific orders of this Honourable Tribunal



wherein it is directed to inspect all the illegal and
polluting units operating in that area. This rigid
and narrow approach is facilitating the continued
illegal operation of such units and undermines the
very purpose of the Tribunal’s directions.

The Geo locations of the units operating
illegally at new locations within village
gamri are annexed herewith and marked as

ANNEXURE A/1.

. That the applicant on 23.04.2025 even sent a
mail to MCD Commissioner, Member secretary of
DPCC, Chairman DPCC, Member secretary of
CPCB, NMCG requesting them to take action
against the MCD official namely Sh. Birender
(Licensing Inspector), MCD east zone stating that
despite applicant’s repeated request, the said
official has denied to inspect the unit despite
Honourable tribunal clear directions, but none of

the authorities responded.

107



108

The True Copy of the Mail sent by the
applicant dated 23.04.2025 to MCD
Commissioner, Member Secretary of DPCC,
Chairman DPCC, Member Secretary of CPCB,
NMCG is annexed herewith and marked as

ANNEXURE A/ 2.

. That it is worth mentioning here that recently a

joint rescue operation was conducted on
19.03.2025 by the joint team of representatives
of Revenue Department (SDM Seelampur),
Department of Labour, Delhi Police, BSES, DCPU
(District North East) and NGOs- Bachpan Bachao
Andolan, Basik Foundation and Bal Vikas in the
area of Village Gamri which led to the rescue of
39 child labourers from units operating within
Village Gamri. This clearly demonstrates that the
units continue to operate illegally and are
engaging in egregious violations of laws and

rights, in addition to causing environmental harm.



109

The True Copy of the letter dated 19.03.2025
issued by SDM Seelampur regarding child
rescue operation from village Gamri is
annexed herewith and marked as ANNEXURE

A/3.

8. That rampant electricity theft by these units is
another grave issue which further corroborates
their illegal operation. BSES has already
confirmed regular instances of electricity theft in

the area by the illegal units.

9. That the role of local MCD officials in shielding
these illegal unit owners raises serious concerns
for malafide intentions. Their deliberate inaction
and manipulation of inspections is allowing the
industrial units to operate with impunity and
continue to pose a serious environmental and

health hazard to the residents.
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10. The Applicant herein prays from this
Honourable tribunal for urgent and stringent
action against all illegal and polluting industrial
units operating in residential areas of Village
Gamri and for initiation of appropriate
proceedings against the concerned erroneous
local MCD officials who are in connivance with the
unit owners and are continuously shielding them,

at the cost of the environment and public health.

11.That the present rejoinder is being made bonafide

in the interest of Justice.

Applicant
Through

S.A. ZAIDI & MANSI CHAHAL
Advocates

Chamber No-7, Trishul Tower
Kaushambi, Ghaziabad, U.P

Dated:....04.2025
New Delhi
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BEFORE THE NATIONAL GREEN TRIBUNAL
' PRINCIPAL BENCH, NEW DELHI

O.A NO. 1277 OF 2024

IN THE MATTER OF:

_____-————-——'_—

VARUN GULATI - _ APPLICANT
VERSUS
CENTRAL POLLUTION CONTROL BOARD
& ORS - .RESPONDENTS
AFEIDAVIT

I, Varun Gulati S/o Late Shri R.P Gulati R/o A-66, 15t Floor,

Ganesh Nagar, Tilak Nagar, New Delhi do here by solemnly

affirm and declare as under:-

1. That I am the Applicant in the above noted original
application therefore I am fully conversant with the fact

of the case I am competent to sign and swear this

Affidavit.

2. That the accompanying reply has been drafted by my
counsel and the same has been read over and explain

to'me and I say and declare that the safne_are true and

correct.
B //,?.;l-‘ia“’::ﬁ\\
SO BNG

J 5/
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3. That the content of accompanying reply be read as part

and parcel of this affidavit as the same are not repeated
herewith for the sake of brevity.

B

DEPONENT,

VERIFICATION '

Verified at Delhi on this %% da 2025 that the

contents of my above Affidavit are true and correct to my
knowledge and nothing material has been concealed there
from.

DEPONENT

)2




113

ANNEXURE A/1 13

THE GEO LOCATIONS OF THE UNITS OPERATING
ILLEGALLY AT NEW LOCATIONS WITHIN VILLAGE GAMRI

)
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4/28/25, 9:42 PM Gmail - Fwd: Complaint Against Licensing Inspector Sh. Birender (MCD East Zone) for Non-Compliance with NGT Ord‘rgfl)...

2(
M Gmai , /? 7 Q?(h'&@ﬁ/ 2. kapil sagar <kapilsagar1990@gmail.com>

Fwd: Complaint Against Licensing Inspector Sh, Birender (MCD East Zone) for
Non-Compliance with NGT Orders in OA No. 1277/2024 for taking action against

illegal polluting units operating in residential area,
1 message

Mansi Chahal <mansichahal1 04@gmail.com> Mon, Apr 28, 2025 at 5:17 PM
To: kapil sagar <kapilsagar1 990@gmail.com>

---------- Forwarded message ---------
From: Varun Gulati <jansewajanhit@gmail.com>
Date: Wed, 23 Apr, 2025, 17:23

Subject: Complaint Against Licensing Inspector Sh. Birender (MCD East Zone) for Non-Compliance with NGT Orders
in OA No. 1277/2024 for taking action against illegal polluting units operating in residential area.

To: <m|‘nfs-deIhi@delhi.gov.in>, <commissioner@mcd.nic.in>, Dr. K.S Jayachandran <msdpcc@nic.in>,
<chdpcc@nic.in>, <mscb.cpchb@nic.in>, <ed—technical@nmcg.nic.in>, <aofl.edmc@gmail.com>

Cc: <Varun.P.Kumar@relianceada.com>, <dpce.cme.one@gmail.coms

Respected SirlMadam,

| am writing to bring to your attention a matter of serious concern regarding the inaction and non-compliance by the
Licensing Inspector Sh. Birender (LI), MCD East Zone, with the directions of the Hon'ble National Green Tribunal
(NGT) in OA No. 1277/2024 titled Varun Gulati Vs, CPCB & Others.

In the aforementioned case, the Hon'ble NGT has clearly directed that not only should the units listed from Serial No.

7 to 42 in the complaint be inspected, but also that all polluting units in the area should be subject to inspection and
necessary action.

However, it is deeply disappointing to note that instead of conducting surprise inspections as expected for effective
enforcement, the concerned LI is merely issuing notices to these units. This pre-warns the polluting industries and
allows them time to manipulate or shut operations temporarily, thereby evading regulatory scrutiny.

Additionally, there are several polluting units operational in the area which were not part of the original list, yet the LI
has refused to take action against these units, despite the clear mandate from the Hon'ble NGT.

A meeting was held on 23/04/2025 in the office of the SDM Seelampur, attended by representatives from the SDM
office, DPCC, BSES, and L| (MCD) Mr. Birender. In this meeting, the LI categorically refused to take action on all
polluting units as directed by the NGT.

Please find attached:

1. A copy of the NGT Order in OA No. 1277/2024

2. Copy of the meeting notice issued by the SDM, Seelampur

In light of the above, | respectfully request that appropriate action be taken against the said Licensing Inspector for
dereliction of duty, non-compliance with judicial directions, and shielding of violators.

| also urge your office to ensure that:
Immediate and unannounced inspections are carried out on all suspected polluting units in the area,
Strict action is taken against those violating environmental norms.

Accountability is fixed on any officers failing to perform their duty as per the directions of the Hon'ble NGT.

httnellmail rnanla coam/mailhiN2ilk=24Ah2821NR1 R.uinuf:nﬂlcnurph:nllanarmihid:!hrq:rl-‘-'i R‘QORARR‘RQTQ‘!'iAROO:-Ql:il-nnf=men-f'1 RANRKARRAA70 112



4/28/25, 9:42 PM Gmail - Fwd: Complaint Against Licensing Inspector Sh. Birender (MCD East Zone) for Non-Compliance with NGT Orders inO...

1 22! hope this matter will be dealt with urgently and in accordance with law,

Yours sincerely, °? 'Q
Varun Gulati
8920503842

2 attachments

t‘] Meeting Notice.pdf
— 172K

f'j Varun Gulati.pdf
— 90K
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GOVERNMENT OF NCT OF DELHI
- OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (SEELAMPUR)
G.T. ROAD SEELAMPUR, DELHI-110053
; e e D
F.No. 7(11)/SDM/SLP/Child Rescue/ 2025/ Urs-15% Dated: 19/03/2025

ORDER

Whereas, a Child Labour rescue operation wés conducted on 19/03/2025 by the team
consisting of representative of Revenue Department (SDM Seelampur), Department of Labour,
Delhi Police, BSES, DcPy (District North Easty ang NGOs- Bachpan Bachao Andolan, Basik
Foundation and Byl Vikas Dhara, in the area of Gamri/Gamri Road Delhi-110053, PS-New
Usmanpur, Subdivision-Seefampur, District- North East, Delhi to rescue labour deemed to be
child/bonded labour, engaged by the employers at various business establishments of
Gamri/Gamri Road Delhi-1 10053, PS- New Usmanpur, Delhi.

During the rescue Operation 39 Child/Bonded Labours were rescued. The medical checkup
of thase 39 labours were conducted by Medical Officer from CDMO Office, District North-East are

- deemed to be Child/Bonded Laborers.

Medical Report of 39 Child Labours deemed to be Child/Bonded Labour rescued on
19/03/2025 are attached, .

Preliminary medica examination of each child was condycted by the Medical Officer from
CDMO Office, District North-East, Delhi. Al the rescued child/bonded labours are handed over to
the 1.O. with the direction to Produced them before the Child Welfare Committee (North-East),
Sanskar Ashram Complex, Dilshad Garden, Delhi,

Cont.. P12
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I,

4

0.
F.No. 7(11)/SDM/SLP/Child Rescue/ 2025/ Yes - > = Dated: 19/03/2025

An FIR may therefore be lodged against the employer under the applicable relevant
sections of 75/79 Juvenile Justice (Care and Protection of Children) Act 2015, 3/14 Chilg Labour
(Prohibition & Regulation) Act 1986, relevant section of 16/17 of The Bonded Labour System
(Abolition) Act, 1976 and any other relevant section of BNS. The SHO, PS- New Usmanpur, Delhi
is hereby directed to take action against the offending employers as per relevant provision of law

and ;')rovide an Action Taken Report to this office accordingly, /

S e, O \NITESH SINGH RAWAT

% SDM (Seelampur)
*
To S,
: : &% &
: "f.amgu_(.

S| Sumit, 10 (Mob, No. 9625358257)

PS- New Usmanpur, Delhi.
F.No. 7(11)/SDM/SLP/Child Rescue/ 2025/ 4125 ~ 3*5-/ Dated: 19/03/2025

- Copy forwarded for information and necessary action to:-

i PA to DM (NE), D.C. Office Complex, Nand Nagri, Delhi.

2. Deputy LabourCommissioner. North-East District, VishwaKarma Nagar, Jhiimil Colony, -
Delhi for taking suitable legal action against the employers for violation of labour laws,

i} . The Chairman, Chiid Welfare Committee (North-East), Sanskar Ashram Complex,
Dilshad Garden, Delni,

4. CDMO, District North-East, D.C. Office Complex, Nand Nagri, Delhi.

5. SHO, PS- New Usmanpur, Delhi,

6. Division Head (Yamuna Vihar), BSES, Sub Station Building, Yamuna Vihar, Delhi,

it In-charge, District Child Protection Unit, District North-East, Sanskar Ashram Complex,
Dilshad Garden, Delni.

8, Sh. Arshad Mehendi, Project Coordinator, Bachpan Bachao Andolan-NGO, L-5, Kalkaji,

Detlhi. (Mob. No. 9873464485).

9. Ms. Neha, Project Coordinator, 'Basik'Foundation-NGO. G5/8, Sunder Nagri, Delhi-
110083 (Mob. No. 8588049800).

10.  Sh. Shashikant Mehta/Ms. Anjana Singh, Bal Vikas Dhara-NGO, Khasra No. 832, K-2
Block, Ramdhan Colony, Near Mata Chowk Mahipalpur, New Delhi-110037 (Mob. No.

- 8766260631), X

NITESH SINGH RAWAT
SDM (Seelampur)
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GOVERNMENT oF NCT OF DELHI

Annexure-ar
“‘h&_

OFFICE OF THE SUB-DIVISIDNAL MAGISTRATE (SEELAMPUR}
G.T. ROAD SEELAMPUR DELHI-110053
___———"_—'__"_-—...____‘____—._

List of Child/Bonded Labour found working on 19/03/2025 at various business
establishments of Gamri/ Main Gamri Road, Delhi-110053, PS- New Usmanpur, Delhi.
==———=—2Ns of Gamri/ Main Gamri Road lhi

S. Name of Age/ Father name of Address of Name of employer and
No, | Child Labour Sex Child Labour Child Labour address
1 Shayari 15/ Sh. Shahid Village Rawahari, | Sh. Keshav S/ Sh.
Female District Purnia, Dharmender Singh
Bihar Savita, C-5, G/F, Khasra
No, 621, Harijan Basti,
Main Road Gamri Extn.,
" : Delhi-110053
2 Gulsari 15/ Mohd. Anish Village New -do- Bl
| Female Aminabad,
District Katihar,
Bihar
3 Mohit 15/Male | Sh. Deepak C-Block, Gali No. | -do- i
6, Bhajanpura,
Delhi
4 Arman 16/Male | Sh. May Alam Village Indirapuri, | -do-
i Loni, Ghaziabad,
U.P.
5 Shawjeed 15/Male | Sh. Shrif Village Dighi, -do-
District Katihar,
Bihar
6 Altaf Rza 17/Male | Sh. Miraz Alam Village Meghili, | -do-
District Katihar,
Bihar
7 Sanwwar 16/Male | Sh. Noor Mohamad Village Dharpar, | Sh, Tajammul Ahmad, C-
. District Katihar, 8/2, Gali No. 2, Main
Bihar - Gamri Road, Village
Garnri, Delhi-110053
8 Rahid 17/Male | Sh. Gulam Musiafa Village Basa, ~do-
District Katihar,
Bihar :
19 Lookman Rza | 17/Male Sh. Anish Alam Village Alapukar, | -do-
District Katihar,
Bihar _
10 | Tanveer 17/Male | Sh, Anwaru! Village Basa ~do-
Gawn, District
Katihar, Bihar
11 | Rupye Kumari | 17/ Sh. Raj Kumar Village Jaipura, | -do-
e Female | Ram District
. Madhepura,
Bihar —




Name of Age/

Child Laboyr Sex

oo

Father name of

Sundri Khan | qg;

+ Female

Child Labour
Sh, Sultan

13

14

15

16

Shahzamal 17/Male

Muzammi] 16/Male |

Qb

District Motihari,
Bihar

Address of Name of ey lo
Child Labour . addrgssyer e
Village Ajgari, Sh. Tajammy] Ahmad, C-

8/2, Gali No. 2, Main
Gamri Road, Village

| Sh. Azad

Village Deep
Nagar, District
Rai Ganj, West
Bengal

Gamri, Delhi-110053
~do-

| Sh. Zuber

Shahil 15/Male

Village Beni
Rasanpur, -
District Katihar,
Bihar

Sh. Miraz, C-15, Gali No,
24, Gamri, Delhi-ﬂoosa

Sh. Immamuddin

Village Marhi,
District Katihar,
Bihar

~-do-

T ————
T e

Akash Kumar 16/Male

Sh. Niranjan Singh

Village Jalla Hari
Rampur, District
Katihar, Bihar

~tdo-

17

Munazir 12/Male

Sh. Najish

18

19

Minsag 13/Miale

Village Pilkhana,
District Katihar,
Bihar

-do-

Sh, Askandar

Village Kalyan
Gaon, District
Katihar, Bihar

-do-

e
—

| Dilkhush

13/Male

Sh. Abula

20

Sayak 13/Male

Village Pilkhana,
District Katihar,
Bihar

-do-

Sh. Anzar

Village Kadam
Gachhi, District
_Katihar, Bihar

-do-

Sajan 17/Male

Sh. Shahdul

Village Lagwan,
District Katihar,
Bihar

52

Nahrul 17/Male

Sh. Nazish

District Katihar,
Bihar

23

Mansad 16/Male

Sh. Khalil

Village Pilkhana,

~do-

~do-

Village Kalyan
Gaon, District
Katihar, Bihar

24

Samsad 12/Male

Sh. Safiq

~do-

Village Pilkhana,
District Katihar,
Bihar

-do-

25

Aadil 17/Male

Sh. Zulfgar

Village Kalyan
Gaon, District
Katihar, Bihar

~do-

26

Putul 15/Male

Sh. Matroo

Village Beni
Rasalpur, District

Katihar, Bihar

~do-
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43
8. Nam
', | Bt LZ;-‘;W gié::f Fa;]!!er name of Address of | Name of employer ang |
57 Al ! Child Labour Child Labour addrese
09/Male |'Sh. Peer Village Rasalpur, | Sh. Miraz, C-15 Gaii g
; Mohammad District Rai 24, Gamri, Delhi-110053.
- i Bareli, U.P.
28 | Md. Shahil 13/Male | Sh. Peer Village Rasalpur, | -do- s
Mohammad District Rai
. Bareli, U.P.
28 Sakib 15/Male | Mohd. Kaishar Village Bichhara, | Sh, Sarvar/Sh, Sunijl :
District Katihar, Singh, D-891/5, Khasra
Bihar No. 572, Main Gamyri
: Road, Delhi-110053
30 | Nahid Ahmed 17/Male | Sh. Hasan Azad Village Vijara, ~-do-
District Katihar,
: Bihar
31 [ Sabab 17/Male | Sh. Noor Alam Village Bichhara, | -do- jiss
District Katihar,
: | Bihar
32 | Vinay 16/Male | Sh. Bal Kishan H. No. 253/44, C | -do- ks
Radhore .| Block,
Sudamapuri
Chowk, Ghonda,
Delhi
33 | NazBaby 12/Male | Mohd, Rabu Village Rauka tol | Sh./Ms. Kiran, D-991/2, o
’ Haripur, District D-380, Khasra No. B2
Purnia, Bihar Band Gali, Main Gamri
; i Road, Delhi-110053
34 Hasrat Rza 13/Male | Sh. Noor Alam Village -do-
Mohaniya,
District Purnia,
: _ Bihar ,
35 |Imran 15/Male | Sh. Jaenuddin Village ~do- ey
Rangaliya,
District Purnia,
Bihar
36 Miraz 14/Male | Sh. Ruzwal Village Hari Pur, | -do-
District Purnia,
Bihar
37 Saheb 17/Male | Sh. Rafig Village Salta, ~do-
District Purnia,
Bihar :
38 | Md. Jasir 16/Male | Sh, Sailab Village Fagal -do-
Toli, District
Purnia. Bihar
3g Sajid 16/Male | Sh., Shahid Village Pol Tola -do-
Babantop,

District Purnia,

Bihar
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